
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM: NAGATAND: MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION
Dated: Guwahatl, the 12h of September, 2024

NO.HC.VII-348(Pt,Dl20l2l9327lA### On the recommendation of the

Judicial Academy, Assam, the Hon'ble Gauhati High Court has been pleased to direct

ali the Couft Managers of the District Courts of Assam to join 'ecourts Progamme

(ECT_O5_2024)" scheduled to be held on 19-O9-2O24 from 3:3O P,M. to

O5:O0 P.M. through virtual mode.

The link for joinang the training prcgramme is:

https: / / bit.lyl4ejpBxC
(Platform to be used Microsoft Teams)

NO.HC.VII-348(ft.r) 201zt 9Zz1(L'va*** On the recommendation of theI
Judicial Academy, fusam, the Hon'ble Gauhati High Crurt has been pleased to

nominate Shri Chaturjya Prasad Talukdar, Additional District & Sessions Judge

(FTC), Nagaon as Resource Person to conduct the 'eCourts Progamme

(ECT_O5_2024)" scheduled to be held on 19-09-2024 from 3:3O P.M, to

05:00 P.M. through virtual mode.

The Training schedule and the General Instructions for Training

(online mode) for participation is enclosed along with the l',lotification.

By Order.
Sd/- S. Dhar

REGISTRAR (]UDICIAL]

Memo No.HC.VII I 34a( Pt ll I 2OL2 I 9 28-9338/A Dated:12-O9-2O24
Copy forwarded for information & necessary action to:

1. Smti. R. Arulmozhiselvi, Member (Human Resource), e-Committee, Supreme

Court of India, New Delhi.

2. The L.R. & Secretary to the Govt. of Ass€m, Judicial Department, Dispur,

Guwahati, fusam.
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3. The Registrar [Admin./Vigilance/Esstt. (i/c)], Gauhati High Court, Guwahati.

4. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice, Gauhati

High C-ourt, Guwahati.

5. The District and Sessions Judge,

Baksa / Barpeta / Bongaigaon / Cachar / Chirang / Darrang / Dhemaji /
Dhubri / Dibrugarh / Dima Hasao / Goalpara / Golaghat / Hailakandi / lorhat

/ Kamrup (M) / Kamrup / Karimganj / Karbi Anglong / Kokrajhar / Lakhimpur

I Majuli I Morigaon / Nagaon / Nalbari / Sivasagar / Sonitpur / llnsukia /
Udalguri.

(He/9he is rquested b inform the ancemed Officer from

his,/her District about this notifiation)
6. Shri Chaturjya Prasad Talukdar, Additional District & Sessions Judge (FTC),

Nagaon.

7, All the Courts Mangers of District Couas of Assam.

8. The Project Manager, Gauhati High Court, Guwahati.

(He is ,qu6td to upload drc notifrcation immdiately to

the offrcial website of the Gauhaff High Coartl Guwahati).

9. The Administrative Officer. Judicial Academy, Assam with a request to place

the Notification before the Hon'ble Director, Judicial Academy.

10. The Private Secretary to Hon'ble Mr. lustice Manash Ranjan Pathak, Gauhati

High Coud, Guwahati for his Lordship's kind information.

11. The C.A. to the Registrar General. Gauhati High Court, Guwahati.

ITIIE LIST OF OFFICEiS TIEREI ABOVE tS IIOT I{ECESSARILY II{ OR]'ER OF SE'{IORITY]
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ECOURTS PBOGRAMME FOR COURT MANAGERS OF DTSTRICT JUDICTARY
ON ICT AND ECOURTS

(EcT s 2024)
Date:19.O9.2O24

Time:3:30 pm to 5:00 pm

SCHEDULE

Resource Person: Sri Chaturjya prasad Talukdar, Addl District & Scssions ludge (FTC), Nagaon

Topic
.i tlcctronic Case tvlanagcmcnt Tools for qcncral public

- ecourts relal-cd Wcbsites.
- ecomm ittee wCbsite
- eCou rts services
- District Court Wcbsites.l Service Delivery in Court Complexes and maintcnance

Role of Cou( I,lanagcrs in makinq thc cCourt scrvrces acccssiblc to thc pubhc
- Cause list/J udg m cnts/O rders/Ca se Status.
- Automa!:ic recopt of S14S anC cinarl on Court iisiinq,. SMS Push and pull scrvices.
- Benefits of rcAistration of Advocates in Court CIS
cl lling thc digrtal online flling process

- Registration of Advocate in eFiling wcbsitc.
- Steps to cFrle a casc.
- Advantages of cFiling.
- Case portfolio management.
- Know the case status any ttme.
cPayment portal of court fec, Finc, crvil dcposits

Case Information System :

- Process Gcneration
- Filing of cascs
- [A Filing

- Day to Day Casc proceeding
. L,,r^.,19 dirlr 9rUuptnq Ol CaSCs

- Bulk Postrngs

- Urgent Cascs
. ProceedingCorrr:ction

- Delay Status

- Litigant updation
- Repons etc.
- Onlinc certiRcd copics
- Upioading of daily orders and judqements

Use of CIS gcnerated Ordcr/ Judgemcnt Templatc
CIS Judqe Leave Manaqement
lntroduction to CIS 4.0

.i National Servrcc and Tracking of Eleclronrc proccsses (NSlEp).i IUSTIS Mobilc Application

.i New NJDG

.! t-fllinq / New e-fitinq 3.0, E-pay.i Vi(ual Courts - Its jmportance in the justjcc dclivcry systems

l

l
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luDrcrAL ACADEMY' ASSAM

General Instructions for Trainino ( Online Mode)

1, The training programme will be conducted by using the Online vc/Meetlng Software

.M icrosoft Teams' which will be two-way audio-video rnteractron'

n fu via the loining

2 Partiopants are to r

Link as notrfied and also uplbaded in the webste of ludicral Arademy' Assam

3. Participants are tequested to rcPort online through ioining Link' at least 1O minutes

before the sdledu led time of Video Conference and maintain Punctuality'
til

4. Participants are to keeP their video Ofl'

conclusion of the trainins

5. All the Particrpants are to follow the V'ideo Conference Protocds like: -

unmute themselves

b. At the end of the deliberation of the Resource Person'

al

particiDants maY raise hand

aun
a

tie

rh

( Ensure proper tnternet connectivity with adequate data so that they can attend S|e

E-Mail - suggestioo.jaa@gmail com

Mobile: - 8723028535 / 8133998881

* Note:- The samc rs essential for preParation'

traininq without any network and connectivity issue'

6. Participants are to wear formal attire (befittrng an officer) while aftending the training

7. Partiopants are to check the official website of ludicial Academy' Assam for updates'

6. -loining Guidc (Steps below are to be followcd):

) Click on the given link or type the given link on the browser'

> A new tab with a PoP-uP will oPen

. s€led 'ogen l'tlc'o*n rn"ilsl lf you have Microsoft Teams App installed in Your

device

OR
. Cancel the Pop-up and click on'continue on thls bro\r/ser''

> For smartphone uitr.oson it'it"' npp n"tot 
'o 

u" 
'nttut'ed 

before Fining the vC'

Note: - Queries anct other informaton'through e-mail r'ray be obtained from: -

repo(

maintenance and submission of accurate


